| TEM NO 40 COURT NO. 9 SECTI ON X

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (G vil) No(s).3304 OF 2005

(From the judgenent and order dated 05/11/2004 in SA No. 566/2001 of The H GH
COURT OF UTTARANCHAL AT NAI NI TAL)

STATE OF UTTARANCHAL Petit
i oner (s)

VERSUS
VI RENDER KR. & ANR. Respo
ndent (s)

(Wth prayer for interimrelief )

Date: 28/02/2005 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE ASHOK BHAN
HON BLE MR JUSTI CE B. N. SRI KRI SHNA
For Petitioner(s) M. Gaurav Banerjee, Sr. Adv.

M s. D. Bharathi Reddy, Adv.

For Respondent(s) M. R N Trivedi, Sr. Adv.
M. Shail Kurmar Dwi vedi, Adv.
M. GV. Rao, Adv.
Ms. Shweta Garg, Adv.
M. Shoab, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

Counsel appearing for the respondents has produced a copy of the
order dated 19th February, 2005 in the Review Application filed in Second
Appeal No. 566 of 2001, inpugned herein.

Adj our ned by Si X weeks to awai t t he result of t he Revi ew

Appl i cation.
(Parveen Kr. Chaw a) (Kanwal Si ngh)
Court Master Court Master
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